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(a) and (b). No, Sir. The percent-
age of allotment in relation to the 

requirement during 1958-59 and 1959-
60 wa;; 27 and 80 respectively. 

. The quota allotted to various States 
10 1958-59 and 1959-60 is indicated in 
Statement placed on the Table. [See 
Appendix IV, annexure No. 106.] 

Controlled categories of steel are 
sol~ at statutory controlled prices 
whIch are duly notified in the Gazette 
of India. The prices for the year 
1958-59 and 1959-60 are indicated in 
the Statement placed on the Table. 
[See Appendix IV, annexure No. 106.] 

(c) There is no such proposal at 
present. 
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8hri Rami Reddy: From Statement 

I, I find that in 1959-60, Bombay was 
allotted 79,000 odd tons, Madhya 
Pradesh was allotted 48,000 odd tons, 
},{ysore was allotted 29,228 tons, Uttar 
Pradesh was allotted 51,350 tona and 
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so on. May I know the exact basis 
or principles on which this allotment 
is made? Is it on population basis or 
on the basis of the agricultural 
requirements of each State? 

Dr. P. S. Desbmukh: As I said in 
Hindi, first of all we find out the 
demands of the States and then the 
availability of the iron and steel that 
can be distributed. We try to do it 
in a proportionate way. We fix up a 
percentage and more or less work on 
it. My hon. friend is probably con-
cerned about Andhra Pradesh. He 
will find that between 1958-59 and 
1959-60, there is a difference of 26 
times. That shows that in all pro-
bability the Andhra Pradesh demand 
for 1958-59 was not so large as in the 
case of ot~er States. But when it 
went up, we gave it 26 times more. 

Shri Rami Reddy: May I know what 
was the demand made by the Andhra 
Pradesh Government in ~.958-59 and 
1959-60 and the percentage of the 
demand allotted to them? 

Dr. P. S. Desbmukh: I require 
notice. I have not got details of the 
demand of every State. 

Shri Rami Reddy: What is the 
agency through which the iron and 
steel is distributed to the ryots? Is 
it not a fact that complaints are 
received that the iron is not reaching 
the peasants in time and at the l"ates 
quoted by Government in Statement 
II? 

Dr. P. S. Deshmukh: I know there 
is a lot of difficulty in farmers get-
ting these things and they have often 
to pay higher prices. But we allot 
the quotas to State Governments. The 
distribution is their concern, not ours. 

Shrl Venkatasubbaiah: In view of 
the fact that so many irregularities 
are being committed in the distribu-
tion of agricultural implements to the 
peasants, may I know whether the 
Central Government advised the State 
Government to give the entire quota 
to the marketing federations so that 
these may De distributed through !heir 
affiliated marketing committees at the 
taluka level! 

Dr. P. S. Deshmukh: We have not 
found it necessary to give any direc- ~ 
tions or advice in this case. The State 
Governments know how to distribute 
it best. We leave it to their discre .. 
tion. 
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Shri Raghunath Singh: May I know 
if there is any diversion of the steel 
allotted to the agricultural depart· 
ments? If so, what steps are being 
taken to stop it? 

Dr. P. S. Deshmukh: I have heard 
complaints, but I have no definite 
information. • 
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Shri Yadav Narain Jadhav: What 
is the margin of profit allowed? Also, 
does the quota allotted to the Bombay 
State include the quota given to the 
co-operative sugar factories? 

Shri P. S. Deshmukh: I have no 
information on this point. 

Shri Viswanatha Reddy: Is it not a 
fact that the actual supply of iron and 
steel comes to a very small percent-
age of the allotment made to each 
State? If so, what are the difficulties 
encountered in actual supply being 
equal to the full quota allotted? 

Dr. P. S. Deshmukh: So far as I 
-can follow the hon. Member's ques-
tion, there are some other priorities 
which have got to be met first before 
the total amount of steel available 
can be allotted for agricultural pur-
poses. Firstly, there are the require-
ments of power projects, then the 
requirements of steel processing 
industries; and, whatever remains is 
in the third category and we take our 
·own share. 

Shri Viswanatha Reddy: Assuming 
that the allotment to a State for agri-
cultural purposes is 100 tons, out of 
this allotment only about 20 tons are 
actually supplied to the States. What 
is the difficulty encountered in sup-
plying the 100 tons allotted? 
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Shri Rami Reddy: The hon. Minis-
ter said that the Central Government 
would first require the State to place 
a demand; and, then, on the basis of 
the iron and steel available they will 
make allotments. If so, what is the 
difficulty to supply the allotments 
made to the States? After the steel 
plants have come into production, does 
this Ministry consider the feasibility 
of supplying the full requirements for 
agricultural purposes? 

Dr. P. S. Deshmukh: That is our 
concern. We have always been doing 
or trying to do that. As a matter of 
fact, after the meeting that we held 
with the Steel Controller and the 
Ministry's representatives, we have 
been able to increase the supply from 
22 per cent, which it was a few years 
ago, to 27 per cent and make it now 
80 per cent or 76 per cent. This is 
all due\ to whatever efforts we could 
make. I could not understand the 
first part of the question of the hon. 
Member. 
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Mr. Speaker: The hon. Member only 
wants to know why even the allotted 
quota has not been fulfilled by way 
of supply. He says that the allotment 
is one thing and the supply is much 
less. What is it due to? 

Dr. P. S. Deshmukh: I have no 
information on that point. I will 
certainly look into it. 

Shri Tangamani: I would like to 
know whether the hon. Minister has 
got with him the figures of at least 
the total quantity thai has been sup-
plied in the year 1959-60 as against 
the 3,20,175 tons allocated to the 
various States. 

Mr. Speaker: The hon. Member 
wants to know the total quantity 
actually supplied as against the allot-
ment of 3 lakhs and odd tons. 

Dr. P. S. Deshmukh: According to 
me this has been supplied? 

Mr. Speaker: Fully? 

Dr. P. S. Deshmukh: Yes, Sir. 
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Teleprinter Factory 

[ 
Shri Shree Narayan Das: 
Shri Radha Raman: 

-1820. Shri P. C. Borooah: 
Shri B. C. Mullick: 

L Shri Kalika Singh: 
Will the Minister of Trauport and 

eo-•• nieatlons be pleased to state 

whether any decision with regard to 
the selection of a consultant and the 
location for setting up a teleprinter 
factory in the public sector has been 
taken? 

The Millister of State in the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): A decision with 
regard to the selection of the consult-
ant has been taken but agreement has 
yet to be finalised. 

The location for setting up the fac-
tory has not yet been decided and will 
not be possible until after the formali-
ties of the agreement are completed. 

Shri Shre.e Narayan Das: May I 
know what are the places under con-
sideration for the location of the 
factory? 

Shri Raj Bahadur: It is premature 
for me to state anything about it. 

Shri Shree Narayan Das: May I 
know whether the firm of consultants 
would be settled after inviting tenders 
or would it be by negotiations? 

Shri Raj Bahadur: Negotiations or 
other processes have taken place and 
the firm has been decided. It is 
Messrs. Olivetti Co. of Italy. 

Shri P. C. Borooah: May I know 
whether the proposed private com-
pany with cent per cent. Government 
capital has been formed? If so, what 
is the capital and what is the foreIgn 
exchange component? 

Shri Raj Bahadur: It will be 100 per 
cent. capital and it will be registered 
as a private limited company . 

&1I1i P. C. Borooah: May I know 
whE:lh~r a target has been fixE:n for 
the p~oduction of teleprinters and 
what will be our requirements under 

I the '1 hird Five Year Plan? 

Shrl Raj Bahadur: I cannot state 
what the actual requirements will be; 
but from memory I can state that 
about 1,000 teleprinters are needed. 
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